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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DLELHI
Original Application No. 834/2022

In the matter of:

hiukesh Kumar and Ors, Applicant

Wersus
Govt. of NCT of Delhi ...Respondents

ACTION TAKEN REPORT ON BEHALF OF DELHI POLLUTON
CONTROL COMMITTEE IN COMFPLAINCE TO THE ORDER
DATED 10.01.2023.

IT IS MOST RESPECTFULLY SHOWETH:

Thart this Hon'ble Tribunal took up the above referred matter on 10.01.2023
and was pleased to direct the DPCC and District Magistrate (Shahdara) 1o
take action against two illezal borewells installed at MNew R-Block society.

Plot mo, 43, Class-A, Dilshad Garden, Delhi.

. That a joint inspection of the site was carried oul on 15022023 by the

representatives of DPCC, Officials of SDM{Seemapuri) and Delhi Police (P5
GTH Enclave). During the inspection. it was abserved that:

s One borewell was found in the said premises of Sh. Jitendra Aggarwal.

o Second borewell in the said premises could not be found,

e The borewell was sealed by Revenue Officials during the inspection.

e Sh. Om Prakash Sharma {Vice President) and Ramesh Goel (Joint
Secretary) of RWA were also present during the inspection.

s SDM(Seemapuri) was requested to keep a watch on illegal ground

water extraction, They have been asked to do this with the help of




e

I‘ll
Le
Delhi Jal Board and Delhi Police 1o ensure elimination of all

possibilities of illegal ground water extraction.

Copy of the inspection report dated 15.02.2023 is enclosed herewith as
Annexure-L

3. That the SDM (Seemapuri) vide order dated 20.02.2023 has also imposed
Envirommental Damages Charges of Rs 200004~ against Sh. Jitendra
Aggarwal, Copy of the order passed by SDM is annexed herewith as
ANNEXLURE-IL

4, That JK Agparwal Founder trustee of Shri Lakshmi Narain Mandir has
deposited Rs 20,000/~ on 27.02.2023 imposed as Environmental LDamages
Charges. Copy of the letter dated 27.02.2023 is annexed herewith as
ANNEXURE-ITL

The present status report may kindly be taken on record.

Sr. Environmental Engineer
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OFFICE OF THE SUB-DIVISIONCAL MAGISTRATE: SEEMAFURI
PISTRICT SHAHDARA, REVENUE DEPARTMENT, GNCTD, ﬂrh T
£.BLOCK, D.C. OFFICE COMPLEX, NAND NAGR), DELHI.110093 e (LA

= Mo, GOM, S, Purl; Buamersiblef Sealing/ 2022/ A7 - A1) TSI ]
BEALING ORDER

Ll purmaange i e penlicaton/ order Mo F2 (1K RS Erw iU/ 104 TOf chited: L_g_uf!_znjug; jsaued b

Department of Enviropment, Govt of GNCT of Delthi, 1o exercise prwers under Section 5
\Fretection] Acl, |986 for the Nationel Capial Territony of Delhi and te 1ssue dirsclions thereunder, 1o any operation

o process or sloppage or regulation of the supply of leciriginy or walter oF any orher sEraces.

af 1he Emvironment

der npe Person, Groop. gutharity,

fid whereas, tn complisnce to the direction passed in above said oF
-:.!I,'Tuh-.-wrll.-'E.u':umc:-s:'l:-l-: far

ssscabion of lnstilesien . sllowed fooexcract the Ground Watsr through Borew

Domestic, Commersial or lndustrial use withaut alstaining the prior perTLssEn from the Compotent Anthority.

SOM office Seemapurt and Dalhi Police

And wheress a joias inspection was earrisd out oy offizals of DPCE,
Flat No. B7A, New R Block

for checking the vinkasinn & |legal extroction of Qround Water &1 Plot No. 43, epposite

Dilshad Garden, Dolhi in compliance 1o the abave sald ardor.
ety where the BHIC

And whesess:on gngquoy by Ibe leam | wes foumiel thal the abpve Spqrippeed proge
Barewel T hew'cll,n's-i'ﬁm-zrs'zhle wnatallation Wik in Pﬁﬁytas.finsla]i:'d BetbnEs 10 Fou.
Decument) Froeh Noo ete, izsued

and whereas on demand by the inspéction feam, yod [aited 1o produce eny

by any Compeien| sty for excracton of Groind Water

Ard WHeseas, illegal soaction of groynd waler withoul &ay permissin fn resull if drying up ot Ground

Waner regournes and may also affect water qzalits

and whereas through, anainer aatifieation fn March 2C0E, Centen] Ground Waler Aathority Ras natifed
Morrr-Erst District of Dethi as over gxpinlted areas o pedmg Tegulation, and régistradon al (Fround WaIET abstrection

striciures i thoss distrivts wis mads cotmpalssry
Mow,. therelore, s eREroise ol the powerd conlarred, oy SECTION 5715 af Envirznmant Prasectien Act jass. L
Mohan Enmar, SDM Seemapuri, hirety sse) the Borewell) Tubswellf

sildrass with immedinie discannection of Elect:ic Bupsly o the said Sorswell/Tub

e
ntal Ry _E‘_ELEE}E Tmbugh Demand Deaft in fvour of DPCL, Account

direztion 1o depusit the penely amaou
Hu-lﬂlﬁ'“'?d-lﬁ‘?i IFsC SBINOODSTL1S, SBL Kashmere Gate, Delhiwmithin 07 days under

e =

GifSmersinbe instales at the abavy metioned
el Siamerainle &DE withy the

iptimation to this pffcelor vialR2ion o Enwirpomeit Froftechico Aek

Jitendea Apgarwal,
Elot Mo, 45, Flat No. a7a, New R Block,

Dilshad Garden. Delbl

Copy for {fiformition & necessary petlon tor-
1. “ACP oncernéc _jrﬂmﬁﬁr_
& 4 Eavionenial ECoginier, Congent R ETVEEL
[S8T, Buiikng, lastmars Dalg, Craibi-0a
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434, Dilshad Garden, Near Thilmil Metro Station, Shahdara, Dethi - 110095

Ph.: (11431610146, M: 9810015038

To.

The DPCC
ISBT Building
Kashmere Gate

Drelhi

Subject : Deposit of Rs. Z0,000/-

Dear Sir,

Hvne eyve- L
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Please find enclosed herewith 2 Demand Draft no7.72.69.
dated 27/02/2023 for Rs.20,000/- on Skte Bank of Indie, Delhi together
with the photocopy of sealing order, Please received the same and
ahlige.

Thanking you,

Copy

({1

1. SDM Office, Seemapuri, Delhi

s A BT ET R WRAD T

Yours faithfully

For Shri Lakshmi Narain Mandir

Founder Trustee

TR L B RS T e e T O eI RO



e o I; K DELHI DILSHAD mmmm: unummmnﬂﬁmm“"’#fmﬁ“htg
| m#hi Tarta Bank oew HeT aF DEHL- 118095 ; =
: et ) . TF5C COTE * CHREI00mses GB| i | '3||;:|3 . | i
. ALESRIIEE  gymgg 27022023 ==
I:Jer_mml_,_.-jm” CNT R S _ﬁ
¥ ] memﬂ
et

DEEATNETDY © %on g, e b L R
o . W ARy, oy ey
Derrers it VL Lokl

i - . -5 i
1 BE IR TR TN RIS Bt s b 5 i i ITTEL-

ik FSOEA”r LA0O0L5E 251 202BBEI" B



	Page 1
	Page 2
	Page 3
	Page 4
	Page 5
	Page 6
	Page 7
	Page 8

